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ORDER

 

The Text below is only a summarized version of the order pronounced

 

Respondent refused admission to LLM course who was qualified and entitled to admission.
Appellant contended that there were two other candidates who ranked higher than respondent by
failed to provide any material evidence to substantiate his claim. Supreme Court held that
respondent entitled to admission as no material placed by appellant to show that there were two
candidates who were placed higher than respondent in rank.

 

 


